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(a) whether huge quantities of foodgrains
have beendamagedintransitbecause of inad-
aquate storagefacilities atthe receiving termi-
1alsin various parts of the country;

(b)if so, the estimated quantity of foodgrains
lamagedduring 1992—33tilldate andthe value
hereof;and

(c) the remedial steps taken/ proposed by
he Government to check such waste and to
reate more storage facilities inthe country ?

THEMINISTEROF STATE OF THEMIN-
STRY QF FOOD (SHRIKALPNATH RAI): (a)
lo, Sir.

(b) Does notarise.

(c) Sincethere isno damage tofoodgrains
transiton account of inadequate storagefacili-
ssatthe receiving end, noremedial steps are
«quiredtobe takenin this reard. FClmoveits
ocks only whenthe receiving region has ad-
juate storage capacity toaccommodate the
coming stock.

Ason 1.6.1993FClhadastorage capacity
21. 33 million tonnes as against their total
xcksof 17. 14 milliontonnes.
ranslation)

Foodgrain Production

*35. SHRIRAM PUJAN PATEL :
DR.LALBAHADURRAWAL :

Will the MINISTER OF AGRICULTURE
pleasedtostate:

(a) whether Indiais lagging behindinthe
Joffoodgrain productionincomparisontothe
reloped and developing countries of the world;

(b) it so, the details thereof indicating the
sonsforlow agricultural productivity in India;
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(c)the stepstaken orproposedtobe taken
bythe Govemmentin this regardsoastobring
Indian atparwith other developed countries of
theworld?

THE MINISTER OF AGRICULTURE
(SHRIBALARAM JAKHAR): (a) and (b) : No,
Sir. Productionis a function of productivity and
areawhich varies from countryto country. How-
ever, the productivity of foodgrainsinthe country
islower than most of the developed and some
ofthe developing countriesbecause majorarea
is rained, large number of holdings are small

~ andfragmented, low levels of inputs use and

inadequate infrastructure.

(c) Tosupplement the efforts of the State
Govemmentsinincreasingthe productivity and
production of foodgrains, the Government of
Indiais implementinga number of crop produc-
tion oriented programmes inidentified State of
country.

Assistance for Droughtin Karanataka

*36. SHRI K. G. SHIVAPPA : Will the
MINISTEROF AGRICULTURE be pleasedto
state:

(a)whetherthe Govemmenthave received
any reportinregardto the severe drought con-
ditions prevailing in several districts of
Kamataka;

(b)if so, the details thereof;

(c) whether the State Government of
Karnataka has requested for Central assis-

tance,;

(d) if so, the details thereof and the action
takenthereon’; )

(e) whether the Union Government pro-
pose to send any Central team to study the
droughtsituation;

(f)if so, the details thereaf;and



3 Written Answers
(9)ifnot, the reasons theretor?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR) (a) and (b) :
Kamataka Government has reportedthatinad-
equate rainfall has created scarcity of drinking
water and employmentforagricultural labourters
in 83 talks of 16 districts.

(c) and (d) : The State Government has
requestedforrelease of Rs. 20. 250 crores from
the Central share of calamity Relief Fund (CRF)
fortheyear 1993—94. The Central Government
had already released Rs. 10. 125 crores as
installment of central share forfirstand second
quarters of 1993—94in advance during 1992—
93. Ithas beendecidedtoreleasethe remaining
CentralsharetototalingRs. 10. 125 crores also.

(e)to (g) : The State Government have not
requested for reputation of a Central Teamto
study the droughtsituation.

[ Translation]

Damage to Crops and Human Life by Wild
Animals

*37.  SHRIDILEEPBHAISANGHANI:
SHRISUDHIR SAWANT :

Willthe Minister ot ENVIRONMENT AND
FORESTSbe pleasedtostate:

(a) whetherthe Govemment have received
complaints regardingdamage tothe crops and
loss of human life being caused by the protected
wildanimals like neelgais, elephants and deer
inGujarat, Maharashtra, West Bengaland other
States;

(b)if so, the details thereof;

(c) the details of the remedial measures
taken by the Governmentin this regard; andé

(d) the details of the financial assistance
providedtherefor; State—wise ?
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THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH) : (a) Yes, Sir.
Some reports regarding damage to the crops
and loss of human life from wild animals like
Neelgaiand Elephants have been receivedfrom
State Governments.

(a) to (d) Because of degradation of EI-
ephants’ habitat, destruction of its migration
corridors and encroachment of habitations into
forests, there are occurrences of man—elephant
conflictleading to destruction of crops or dam-
age to huts and houses or sometimes killing of
humanbeings. The Chief Wildlife Wardens of
the States take appropriate actionto containthe
situations wherever they arise and alsoto give
compensation to the victims of elephantdepre-
dation. Thereis no cetralised mechanism for
collecting information on the incidents of such
depredations or on payment of compensation
made by State Governments within their discre-
tion. However, underthe Project Elephant, State
Govermments are extendedfinancial supportin
payment of compensation to the victims of
Elephantdepredation.

Reports from some State Governments
have alsobeen received regardingthe damage
causedtothecrops by wild animals like neelgai,
wild boars etc. However, the details in terms of
quantity of damage to crops have not been
specifiedinthese reports. The concemed State
Govemments have been advisedto deal withthe
situation as andwhen it arises using the provi-
sionof Section 11 (1) (b) of the Wild Life (Protec-
tion) Act. 1972.

Other steps taken by the Governmentsin
this regardinclude :

I The Chief Wildlife Wardens are imple-
menting programmes for improve-
ment of the habitats of the wild ani-
malsinthe protected areas. Assis-
tance is also given by the Central
Government for such work in the





